
OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

ORDER

The following transfers & postings are being made with immediate effect :
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Bishan Singh Rawat
EC: 90381
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Desg: Peon Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Paramjit
Slngh, Ld. District Judge
(Commercial Court)-O6
Distt: Central -
THC ‘

Role: Orderly
Posting: ln the Court of Sh. Paramjit
Singh, Ld. Principal Judge, Family
Courts, South, Saket
(on diverted capacity)

'2. Satish Kumar
EC: 92217

Desg: Peon
Role: Orderly
Posting: in the Court previously
presided over by Sh. Paramjit
Singh, (Ld. District Judge
(Commercial Court)~06
Distt: Central
THC

Desg: Peon
Role: Orderly ’ . ' "'
Posting: in the Court of Sh. Pararnjit 1
Singh, Ld. Principal Judge, Family
Courts, South, Saket
(on diverted capacity)

3. Sanjay Atree
EC: 343 O2 182 .

Desg: Peon
Role: Orderly
Posting: ln the Court previously
presided over by Sh. Mohinder
Virat, Ld. ADJ-05
Distt: South-West '
Dwarka

Desg: Peon _ _ H
Bole: Orderly
Posting: Attached with Sh.
Mohinder Virat, Ld. Legal Advisor,
New Delhi -Municipal Council
(NDMC), Delhi
(On diverted capacity) » "

4. Narender Singh
EC: 87226390
(Newly Appointed)

Desg: Peon
Role: Peon
Posting: Office Pool, Admin.
Branch-Ill
Distt: Central
THC

Desg: Peon i
Role: Orderly
Posting: ln the Court of Sh. Manish
Khurana, Ld. ASJ-04
Distt: West '
THC |

5. Praveen Kumar Dabas
EC: 90420/164-44640

Desg: Peon j
Role: Orderly
Posting: In the Court of Sh.
Manish Khurana, Ld. ASJ-O4
Distt: West
THC

Desg: Peon
Role: Orderly
Posting: In the Court of Ms. Disha
Slngh, Ld. Civil Judge-02
Distt: West
THC ‘

‘s. Dhiraj Tiwarl ‘
EC: 39826216
(Newly Appointed]

Desg: Peon
Role: Peon
Posting: Office Pool, Admin.
Branch-lll
Distt: Central
THC

Desg: Peon
Role: Orderly
Posting: ln the Court of Ms. Aneeza
Bishnoi, Ld. MM (Mahila Court)-O5
Distt: West’ "
THC

7. Kuldeep Aiias Mani
Ram
EC: 67847526
(Newly Appointed)

Desg: Peon
Role: Peon
Posting: Office Pool, Admin.
Branch-lll
Distt: Central
THC

Desg: Peon
Role: Peon
Posting: Office Pool, Admin. Branch
Distt: West -

Fvik

THC
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I8. Vinod Kumar
‘ EC: 11032372

I

Desg: Peon
Role: Peon
Posting:
Branch
Distt:'West
THC

Office Pool, Admin.

Desg: Peon
Role: Orderly
Posting: in the Court of Ms.
Shivangi Mangla, Ld. MM (Ni Act)
(Digital Court)-02
Dlstt: North-West
Rohini

9. Subhash Chand
EC: 90399

Desg: Peon
Role: Orderly -
Posting: in the Court previously
presided over by Sh. Milan Goel,
Ld. M M-O3
Distt: West
THC

Desg: Peon
Role: Orderly
Posting: Attached with Sh. Milan
Goel, Ld. Judicial Officer, Hon'ble
High Court of Delhi, New Delhi
(on diverted capacity)

10. Neeraj
I EC:85034816
I (Newly Appointed)

Desg: Peon
Role: Peon
Posting:
Branch-lli
Distt: Centr
THC

Office Pool, Admin.

al

Desg: Peon I ~
Role: Orderly
Posting: Attached with Sh. Nishant
Garg, Ld. Addl. Coordinator, Delhi
international Arbitration Centre,
Hon'ble High Court of Delhi, New
Delhi
(on diverted capacity) _

Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriously
and the erring official will be liable for suitable disciplinary action.
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(GIRISH KATHPALIA) ‘E I as
PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS)

Copy forwarded for information and necessary action to:-
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. The Worthy Registrar General, Hon'ble High Court of Delhi, New Delhi.

. The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi.

. The Ld. Principal Judge, Family Courts (HQs), Dwarka.
The Ld. Officers/Officer-in-Charges concerned. ' '

. The DDOs, Accounts Branches concerned, Delhi/New Delhi for furthervnecessary action, as per

6. The Administrative Officers (Judicial)/Branch In-Charges, concerned Administration Branch,
Delhi/New Delhi.

7. Dealing Officials,_Perso_nal File, Administration Branch- Ill, Central, Tis Hazari, Delhi.
8. Dealing Officials, Leave Seat, Accounts Branch (Central), Delhi.
9. The Officialsconcerned for immediate compliance.
10. Dealing Officials, Layers and ACR Cell (HQs), Delhi are hereby directed for necessary updation of

rec s as per rules I
.. Officials,  mmittee, Hindi/English, Tis Hazari Courts, Delhi with the direction for

uploading the said order on the official Website of District Court.

PRINCIPAL DISTRICT SESSIONS JUDGE (HQS)
‘DELHIY r °’


